<| TEM NO. 111 COURT NO. 10 SECTION |1 A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NO(s). 970 OF 2006

NATHA SHANKAR MAHAJAN Appel I ant (s)
VERSUS
STATE OF MAHARASHTRA Respondent ( s)

(Wth office report )

Date: 16/07/2008 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ALTAMAS KABI R
HON BLE MR JUSTI CE MARKANDEY KATJU

For Appell ant(s)
M . Ranj an Mukherj ee, Adv.

For Respondent (s)
M. Ravi ndra Keshavrao Adsure, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

It is subnmitted that the First Information
Report is not on record. M. Adsure, appearing on behal f
of the State of Maharasthra is requested to bring the sane
on record by way of an additional affidavit.

Let the matter stand over till next Tuesday for
t he af oresai d purpose.

(Sheet al Dhingra) (Radha R Bhati a)
Court Master Court Master



